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G.R.Bihani -Vrs-UO! & Ors

CORAM
HON'BLE MR. A.K. PATNAIK, MEMBER (JUDL.)
HON’BLE MR.R. C. MISRA, MEMBER (ADMN.)

None is present for the Applicant. However, a memo has
been filed by the applicant stating there in that as meanwhile the relief
sought in this OA has been granted to him by the Respondent-
Department he may be permitted to withdraw this CA. Hence this OA is
disposed of as withdrawn. No costs.
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